
 
GOVERNMENT OF INDIA 

MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP 

  
LOK SABHA 

  
STARRED QUESTION NO. *181 

TO BE ANSWERED ON 02.08.2021 

  
TRAINING PROVIDERS ENROLLED WITH NSDC 

  
*181.    DR. SUJAY RADHAKRISHNA VIKHE PATIL: 

 SHRI DHAIRYASHEEL SAMBHAJIRAO MANE: 

  
Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 

pleased to state: 

  
(a)       the details of training providers enrolled with National Skill Development 
Corporation (NSDC) under the Pradhan Mantri Kaushal Vikas Yojana (PMKVY) since 
2015 and the procedure for enrolment of such training providers, State-wise; 
  
(b)       the beneficiaries trained by these empanelled training centres along with 
persons trained and employed under the scheme since 2015, State-wise; 
  
(c)        whether a target was fixed for its two components, if so, the details of target set, 
year-wise, since 2015 and the basis on which the estimation has been made that 
corresponding target was met; and 

  
(d)       the details of monitoring mechanism to ensure that a person is enrolled, trained 
and employed under PMKVY? 

  
ANSWER 

  
MINISTER OF  

SKILL DEVELOPMENT AND ENTREPRENEURSHIP 

(SHRI DHARMENDRA PRADHAN) 

  
(a) to (d)         A Statement is laid on the Table of the House. 

  
  



  
STATEMENT REFERRED TO IN REPLY TO PARTS (A) TO (D) OF LOK SABHA 
STARRED QUESTION NO. 181 TO BE ANSWERED ON 02.08.2021 ASKED BY DR. 
SUJAY RADHAKRISHNA VIKHE PATIL AND SHRI DHAIRYASHEEL 
SAMBHAJIRAO MANE REGARDING TRAINING PROVIDERS ENROLLED WITH 
NSDC 
 

(a)       Under Pradhan Mantri Kaushal Vikas Yojana, short term training is being 
imparted through empanelled training centres. The empanelment of training centres 
(TCs) is being done online through Skill India Portal (SIP) combined with a third party 
inspection which is same for all the TCs irrespective of the States. The State-wise 
number of empanelled TCs under PMKVY (i.e. PMKVY 1.0, 2.0 and 3.0) since 2015 is 
given in Annexure I. 
 

(b)           PMKVY has two components namely Short Term Training (STT) and 
Recognition of Prior Learning (RPL). Under STT component, candidates are being 
trained in short duration courses through empanelled TCs whereas under RPL 
component, candidates with prior learning experience or skills are being oriented and 
certified. Under PMKVY since inception i.e. 2015, 65.95 lakh candidates have been 
trained under STT and 63.98 lakh candidates have been oriented under RPL. 
 

STT is linked to placement, while RPL does not mandate placements as it 
recognizes the existing skills of candidate. Under STT-PMKVY, as on 10.07.2021, 52.46 
lakh candidates have been certified; out of which, 23.25 lakh candidates have been 
placed. 

 

The State-wise number of candidates trained, certified and placed under STT 
through empanelled TCs and candidates oriented under RPL under PMKVY since 2015, 
as on 10.07.2021, is given in Annexure II. 
 

(c)        Yes Sir. Under PMKVY, targets for STT and RPL have been fixed phase wise. 
The phase wise and component wise target is given below: 
 

[figures in Lakhs] 

Phase STT RPL Total 

PMKVY 1.0 (2015-16) 14 10 24 

PMKVY  2.0 (2016-20) 60 40 100 

PMKVY 3.0 (2021-22) 2.2 5.8 8 

Total 76.2 55.8 132 

 

            Out of total target to train 132 lakh candidates, 129 lakh candidates have been 
trained/oriented. 
 

(d)       Under PMKVY 2.0, there are various provisions for monitoring of Training 
Centres (TC) as well as candidates. The life cycle of training process of candidates 
(enrollment-training-assessment-certification-placement) is tracked or monitored on 
real-time basis through the Skill India Portal (SIP) which is linked with Aadhaar enabled 
biometric attendance. Empanelled TCs are being monitored effectively through various 
methodologies such as self-audit reporting, call validations, surprise visits, etc. 
Appraisal of the on-going schemes and consequent improvements is an ongoing 
process. 
 

            Further, in order to improve the monitoring under PMKVY, District Skill 
Committee (DSC) is being involved and entrusted with the monitoring under PMKVY 
3.0. DSC acts as an on-ground monitoring agency for conducting inspection of 
empanelled TCs. 
   



Annexure I 

  
State-wise number of empanelled TCs under STT-PMKVY 1.0, 2.0 and 3.0, as on 

10.07.2021, 
  

State/UT PMKVY 1.0 PMKVY 2.0 PMKVY 3.0 
Grand 
Total 

Andaman And Nicobar Islands 3 12 4 19

Andhra Pradesh 783 530 75 1,388

Arunachal Pradesh 16 105 22 143

Assam 312 393 92 797

Bihar 519 502 91 1,112

Chandigarh 31 55 6 92

Chhattisgarh 188 172 37 397

Delhi 405 384 41 830

Goa 6 25 11 42

Gujarat 249 423 63 735

Haryana 546 1,080 34 1,660

Himachal Pradesh 198 316 18 532

Jammu And Kashmir 125 380 43 548

Jharkhand 194 224 23 441

Karnataka 631 277 71 979

Kerala 204 327 66 597

Ladakh 0 8 0 8

Lakshadweep 0 1 1 2

Madhya Pradesh 1,018 1,117 86 2,221

Maharashtra 681 881 109 1,671

Manipur 14 131 42 187

Meghalaya 23 82 19 124

Mizoram 11 79 17 107

Nagaland 18 75 12 105

Odisha 451 387 58 896

Puducherry 44 50 8 102

Punjab 479 812 63 1,354

Rajasthan 846 1,415 69 2,330

Sikkim 11 35 7 53

Tamil Nadu 1,145 1,071 109 2,325

Telangana 594 480 69 1,143

Dadra & Nagar Haveli and Daman 
& Diu 7 18 4 29

Tripura 108 175 9 292

Uttar Pradesh 1,605 2,298 122 4,025

Uttarakhand 97 371 28 496

West Bengal 651 460 89 1,200

Total 12,213 15,151 1,618 28,982
  

  

 
  



Annexure II 

  

State-wise number of candidates trained, certified and placed under STT and 
candidates oriented under RPL under PMKVY since 2015, as on 10.07.2021, 

  

State 
STT RPL 

Trained Certified Placed Oriented Certified 

Andaman And Nicobar 
Islands 3,002 1,419 124 56 52

Andhra Pradesh 2,97,546 2,45,426 1,08,089 1,42,312 1,16,024

Arunachal Pradesh 34,943 26,372 10,528 43,241 30,935

Assam 1,80,645 1,34,439 57,198 5,11,795 3,68,835

Bihar 3,37,660 2,59,073 1,14,752 2,39,703 1,99,055

Chandigarh 18,309 14,778 6,163 7,375 6,038

Chhattisgarh 1,18,422 88,807 26,848 47,128 30,532

Delhi 2,45,240 1,96,763 76,154 2,38,015 1,86,333

Goa 3,817 2,474 1,103 5,568 4,657

Gujarat 1,82,890 1,44,163 67,361 1,94,739 1,59,555

Haryana 3,86,233 3,16,793 1,58,088 2,41,230 2,01,063

Himachal Pradesh 90,607 73,574 25,654 46,081 38,140

Jammu And Kashmir 1,38,705 1,15,874 51,261 1,44,938 1,24,415

Jharkhand 95,318 73,074 26,274 1,46,966 1,24,431

Karnataka 2,22,378 1,74,736 72,881 2,66,056 2,16,198

Kerala 90,399 68,336 23,462 1,47,458 1,18,353

Ladakh 2,174 1,661 944 93 74

Lakshadweep 150 79 0 0 0

Madhya Pradesh 5,59,146 4,43,884 2,08,785 2,87,909 2,29,051

Maharashtra 3,21,913 2,39,093 77,785 8,41,715 6,84,502

Manipur 45,238 36,510 13,977 40,429 31,958

Meghalaya 30,286 22,328 10,319 13,420 11,965

Mizoram 23,599 17,403 8,906 4,200 3,040

Nagaland 23,870 17,565 5,345 13,076 10,836

Odisha 1,95,718 1,51,340 69,520 3,35,398 2,63,069

Puducherry 22,349 19,123 10,013 6,700 4,576

Punjab 3,05,626 2,55,400 1,24,193 1,07,647 80,719

Rajasthan 4,59,235 3,85,728 1,78,464 5,95,876 5,33,149

Sikkim 10,431 8,145 3,388 1,869 1,482

Tamil Nadu 3,88,187 3,09,341 1,68,209 3,36,997 2,85,255

Telangana 2,65,292 2,21,105 1,10,026 1,39,921 1,11,526

Dadra & Nagar Haveli 
And Daman & Diu 5,622 4,506 2,785 4,289 3,903

Tripura 53,134 40,478 16,626 80,819 57,289

Uttar Pradesh 9,73,601 7,77,776 3,26,134 8,90,056 7,38,471

Uttarakhand 1,29,575 1,01,941 51,557 61,727 48,204

West Bengal 3,33,914 2,57,358 1,12,564 2,13,487 1,79,536

Grand Total 65,95,174 52,46,865 23,25,480 63,98,289 52,03,221

  
****** 

 


